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tiooed transmitters is limited in certain direc
tions due to hiliy features.

(b) For receiving signals from a UHF TV 
transmitters, a TV receiver (colour or black & 
white) IS required to be equipped with a UHF 
tuneL These sets are available m the mar
ket. In case of TV sets having only VHF 
tuners, a UHF-VHF convertor is required to 
be used.

(c) There is no approved scheme, at 
present, to set uphiqh power TV tranonntlofs 
at Mandsaur, Nowmuch ond Rajgarh.

[English]

Projects to Attract Foreign Tourists In 
Aurangabad (Maharashtra)

299. SHRI MORESHWAR SAVE: Will 
the Minister of COMMERCE AND TOUR
ISM be pleased to state the new tourist 
projects likely to be developed in Auran
gabad district (Maharashtra) to attract more 
loreign tourists'^

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR NEHRU): 
The Department of Tourism in consultation 
with the State Government of Maharashtra 
have kJentrfled three tourist travel circuits in 
the State of Maharashtra for a phased devel  ̂
opment of tourist infrastructure and facilities 
through combined resources of the Central 
Government, the State Government ar̂ d 
private sector. Aurangabad has already been 
ir)ctuded in one of the travel circuits.

[Translation]

Repayment ol Foreign Debt

300. SHRI RAM LAL RAHI: Will the 
Minister of FINANCE be pleased to state:

(a) the measures proposed to be 
adopted by Goverrwnent to increase foreign

excange earnings in order to repay foreign
debt; and

(c) the details of help extended or con* 
lempldted for setting up more units of indus
tries as are exporting more than eighty per 
cent of their products?

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) The measures 
include export promotion, import compres
sion on a selective basis, increased invisible 
earnings through tourism promotion and 
private remittances, domestic demand 
management and curtailment of budgetary 
deficit.

(b) The facilities granted to units ap
proved under the 100% EOU scheme are 
given in the Statement below:-

STATEMENT

Facilities and Incentives

1. 100% Export Oriented units can 
be set up in locations at the choice 
of the entrepreneur subject to 
the locational polk:y of the Govt.

2. Import of capital equipment, raw 
materials, components, consum
ables and spares required forthe 
export productk)n is free from 
Custom Duty and can be im
ported under OGL.

3. Indigenously available capital 
goods, components & raw mate
rial wilt be allowed without ps^- 
ment of central Excise duty. 
Central Exdse duty Is not pay
able on products exported.

4* AH clearances (le« permisston 
for Industrial Licence/foreign 
collaboration tpprovais and 
import of capital equipment) are


